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Chloramphenicol is a single reaction
process involving simp)* technology
and was considered not desirable in 
view to the long term aim of estab­
lishing production of Chlorampheni­
col from basic stages, a pnce of Rs
650/- kg was fixed for L-Base This 
step ensures that its conversion into
Chloramphenicol leaves only a reason­
able margin of profit for the concern­
ed units, while maintaining a uniform 
price for indigenous production of
Chloramphenicol from basic stages, 
pooled pnce and for production of
Chloramphenicol from L-Base \ny 
surplus accruing to State Chemicals
& Pharmaceuticals Corporation of
India Ltd on account of higher pnce
allowed to the Corporation for L-Ba*e 
then what may work out as per
CCI&E’s formula would be adjusted 
while fixing the prices of canalised 
bulk drugs for the year 1978-79

Separate price of Chloramphenicol 
produced from L-Base was ne\er fix­
ed earlier by the Government How­
ever from the year 1970 onwards, the
price of Chloramphenicol produced
from basic stages has been notified 
from time to time Similarly pooled
price of Chloramphenicol distributed 
by State Chemicals & Pharmaceuti­
cals Corporation of India Ltd has also 
been revised from time to time Pro­
ducers of Chloramphenicol from basic
stages have been compensated to the
extent of difference between the indi­
genous price and the pooled price, if
any, in the past Cost-cum-technical 
examination for fixing fair price of
Chloramphenicol produced from L- 
Base is also already in progress by
the BICP and after the Bureau's 
report is received, appropriate action 
would be taken thereon

(b) Consequent to mcrease in the 
pooled pnce of Chloramphenicol
Powder from Rs 524 60/kg to Rs
586/kg, the percentage increase in
formulation, prices ranges from 2 to
11 per cent

(c) The pnce of Rs 650 per kg
for L-Base was fixed only with a 
view to ensure that reasonable re­

turn is enjoyed by the manufacturers
producing Chloramphenicol from L- 
B*se and also to maintain the price
of Chloramphenicol produced from
L-Base, as well as from the basic
stage at the pooled price level of Rs 
586/kg The price of Rs 586 per kg
tor basic stage production of Chlor­
amphenicol was fixed on the basis of
cost-cum-technical examination and 
as such the question of giving ad­
vantage to any unit or category of
units does not arise
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Medical Examination of Casual 
Gangmen

2778 SHRI A K ROY Will the 
Minister of RAILWAYS be pleased to 
state

(a) whether a large number of 
Casual Gangmen in Dhanbad Divi­
sion Eastern Railway have been de­
dal ed unfit ior the 30b of Gangmen 
in Medical Examination but fit for 
other jobs

(b) if so the names of such Casual 
Gangmen indicating the length of 
their services

(c) action taken to provide these 
poor Casual Gangmen alternative 
jobs and

(d) the reasons for not following 
the directives of R ulw ay Board re­
garding related standard of Medical 
Examination foi these Casual Gang­
men7

THr MINISTER OF STATF IN 
THE MINISTRY OF RAIL 
WAYS (SHRI SHEO NARAIN) fa) 
Yes 72 were declared medically un­
fit for the category of Gangmen

( h )  A  state m e  it  is a tta ch ed
(c) and (d) Apr ointment in altei 

native categoucs is subject to the 
availability of \ leant its in the alter 
native catcgones tor which casual 
labour are found flt 30 have uJteady 
been provided with alternative jobs 
4 have not yet turned up for appoint­
ment The balanrc of 38 cases are 
under consideration

ST A T E M E N T

SI Datr of
No N ar appoint

merit

1 a 1

S Shr
1 Mangru Maliato 16 2-67
a Jumon . . .  6 3 69
3 Noor Ansar v .  16-9-68




